Name of Corporate Debtor:
Date of commencement of CIRP:
List of creditors as on:

Annexure-8

Provogue Personal care Private Limited

26th September 2019, order was made available on 9th March 2021

10th December, 2021

Operational creditors (other than Workmen and Employees and Government Dues)

Details of claim Details of Claim Admiteed Amount
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Creditor [ation No.| Receipt claimed Admitte £ Claim by by related (%) in Contigen| Claim not |verificati if An
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Interest ee be set off

NA NA NA NA NA NA NA NA NA NA NA NA NA NA NA







